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Betreaehment in Khadl Commission 

1638. Shri A. V. Bagbavan: Wi!l the 
Minister of Industry be pleased to 
state: 

(a) whether employees of the Khadi 
and Village Industries Commission 
have been served with notices of 
termination of services on the ground 
that Emergency is over; 

(b) it so, the number of persoDJ 

who have been served with suda 
notices; a'nd 

(c) whether the suppl,. of bIanltet. 
to the CeDltral Government for defence 
purposes have been stopped? 

The MiDlster 01 lIulastry (SJarI. 
Kauanp): (a) Some o ~ ",ho 
were recruited for the Khadj Gram 
Udyog Bhavan, Delhi, on a temporary 
and casual basis, on daily rate of 
wages, were informed on completion 
of the extra work fOr which they 
were recruited that their services 
would not be required after 31-3-19M. 
Though the expression emergency was 
ul!eIi in the Notices, there is no con-
nection with the National r~ 

(b) Thirty-eight. 

(c) .The supply was completed.. 

12 lin. 

PAPERS LAID ON THE TABLE 

CORRIlSPONDENCZ IIE'I'WJZN PJIIMK 
MINIsTER AND PREsmENT AYOB KBA.N 

'lbe MlJdster without Portfolie 
(Slui La! Bahadur Shastri): Sir, I bee 
to lay copIes of corresp.)ndence ex-
changed between our Prime Minister 
and President Ayub Khan III regard to 
the proposal for a meeting of the Home 
Ministers of the Government of India 
and Pakistan to consider the :>roblems 
arising from recent communal dis-
order. [Placed in Library. See No. 
LT-2593164]. 

8hrl Nath Pal (Rajapur): Has Bny 
date been fixed for the i ~ of 
the two Home Ministers in view of h~ 

importance and urgency ot the ~ 

blemr 

SbrI La1 BalladDr' SbastrI: Not yet; 
we would like that, it possible, it 
should be held in the first week of 
April. 

1%.01 lIl'8. 
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Mr. Speaker: Order, order. How 
can we proceed in this .nanner? I 
have requested hon. Members every 
day to come to me if they had any 
grievance. I cannot allow things like 
this. 
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PAPERS LAID ON THE TABlE 

AJuroAL Rl:PORT AND AUDITED ACCOUN'l'B 

OF HnmUSTAN STEEL LIMITED, RANcm 

The Minister of Steel, Mines and 
ileaV}' EDgineeriDg (Sb,rl C. Sabra-
manjam): I beg to lay on the Table a 
copy each of the following papers:-
~ 

(i) (a) Annual Report of the Hin-
dustan steel Limite1. Ranchi, 
for the year 1962-6'oi along 
with the Audited .'\ccounts 
aDd the comments of the 
Comptroller and Auditor Gen-
eral thereon, under sub-see-
tion (1) of section 81tA of the 
Companies Act, 1956. 

(b)1 'Review by the Goyemment 
on the working of the above 
Company. [Placed in LibrttT1/. 
See No. LT-2594/63]. 

(il) Notification No. G.S.R. 268 
dated the 29th February, 1964 
Under sub-section (1) of sec-
tLon 28 of the Mines and 
Minerals (RegUl08tion an<1 
Development) Act, 1937. 
[Placed in LibTMy. See No. 
LT-2595/M]. 

REPeRT OF INDIAN ~  TEAM 

ON PRINTING INDUSTRY 

The Minister of lDdutrJ (Sbri Ka-
111lIII0): I be, to lay on the Table a 
copy <if Report of Indian Productivity 
Team on. Printing Industry in British. 
U.SA. and lapan. [PlaCed in Library. 
8 •• No. LT .. J5Ot/M). 


